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Brahma Prakash Singh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3984 
Committee of Management of Indraprasth Law College v. State of U.P., (Manoj Kumar Gupta and 
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Sanoj Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 3994 
Shahid Rizwan v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4014 
State of U.P. v. Mahaveer Singh, (Ashwani Kumar Mishra and Praveen Kumar Giri, JJ.), 2025 SCC 

OnLine All 3986 
Sterling Irrigations v. Bharat Industries, (Neeraj Tiwari, J.), 2025 SCC OnLine All 3985 
Sunil Kumar Pal v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4006 
Tarun Kapoor v. New Okhla Industrial Development Authority, (Manoj Kumar Gupta and Anish 

Kumar Gupta, JJ.), 2025 SCC OnLine All 4013 
Upendra Kumar v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 3988 
Varun Kumar Yadav v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 3987 
Vinay Kumar Upadhayay v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4007 

  
Andhra Pradesh High Court   [5] 

Kuppam Radha Krishna v. State of A.P., (Dr. Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine 
AP 2395 

P. Aruna v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2397 
P. Suvedamma v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2398 
Teja Royal v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2396 
U. Bhagyalakshmi v. A.P. Southern Power Distribution Co. Ltd., (Dr. Venkata Jyothirmai Pratapa, 

J.), 2025 SCC OnLine AP 2399 
  
Bombay High Court   [9] 

Aakash v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 2025 SCC 
OnLine Bom 2531 

Dilip Dnyandeo Pawar (Dr.) v. Dr. Balbhim Gyanba Shinde, (N.J. Jamadar, J.), 2025 SCC OnLine 
Bom 2538 

Dipak Kumar Chattopadhyay v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC 
OnLine Bom 2536 

Goa Coastal Zone Management Authority v. Aman Gupta, (Bharati Dangre and Nivedita P. Mehta, 
JJ.), 2025 SCC OnLine Bom 2533 

Jan Mukti Morcha v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 
SCC OnLine Bom 2534 

Microfibers (P) Ltd. v. Yes Bank Ltd., (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 
2535 

Nikhil P. Dukle v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 
2537 

Ravindra v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2530 
Union of India v. Atlas Fisheries (P) Ltd., (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2532 
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Ashim Kumar Dutta v. State of W.B., (Ravi Krishan Kapur, J.), 2025 SCC OnLine Cal 5481 
Asto Kumar Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5456 
Celica Developers (P) Ltd. v. Wadhwana, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 5453 
Dil Narayan Pradhan v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 5483 
Dilip Sharma v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5471 
Eastern Coalfields Ltd. v. Mangali, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee Das, J.), 2025 

SCC OnLine Cal 5450 
Hasin Jahan v. State of W.B., (Dr. Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5452 
Jennatul Miah v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5462 
Jindal (India) Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5480 
Joy Chandra Dey v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5486 
Keka Paul v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5465 
Mohd. Nasimul Haque v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5485 
P. Savitri v. Superintending Engineer, (Krishna Rao, J.), 2025 SCC OnLine Cal 5478 
Pampa Bhadra v. Paschim Banga Rajya Shishu Shiksha Mission, (Biswajit Basu, J.), 2025 SCC 

OnLine Cal 5458 
Parthasarathi Adhikary v. Union of India, (Biswajit Basu, J.), 2025 SCC OnLine Cal 5474 
Pathik Bhattacharya v. Airport Authority of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5473 
Rabindranath Das v. Burdwan District Bus Assn., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 

5468 
Rabindranath Das v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5466 
Rahamatulla Ansari v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5463 
Rahul Shaw v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5460 
Rintu Sinha Mahapatra v. Sabyasachi Bhattacharjee, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 

5482 
Roshni Saha v. Mainack Saha, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 5454 
Sabana Khatun v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 5457 
Sabita Moitra v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 5464 
Samit Pradhan v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5467 
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Vargab Mallik v. State of W.B., (Dr. Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5451 
  
Chhattisgarh High Court   [227] 

A. Neelkaant Naidu v. Honble High Court of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta 
Guru, J.), 2025 SCC OnLine Chh 6600 
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Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 845(E)] 
Ministry of Road Transport and Highways [Amendment in Notification No. S.O 1096(E) Noti. No. 

S.O. 2415(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2416(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 2417(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2418(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2419(E)] 
Reserve Bank of India [Noti. No. FEMA 23(R)/(6)/2025-RB] 
Reserve Bank of India [Amendment in Notification No. IDMD No. 1762/ 2009-10 d F. No. IDMD. 

No. S321/10.18.060/2025-26] 
Reserve Bank of India [Press Release: 2025-2026/451] 
Reserve Bank of India [Press Release: 2025-2026/452] 
Reserve Bank of India [Press Release: 2025-2026/453] 
Reserve Bank of India [Press Release: 2025-2026/457] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/249 [Notification under SEBI 

(Certification of Associated Persons in the Securities Markets) Regulations, 2007]] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/81] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/82] 
Securities and Exchange Board of India [F. No. SEBI/LAD-NRO/GN/2025/249] 
Securities and Exchange Board of India [PR No. 30/2025] 
Securities and Exchange Board of India [SEBI/HO/CFD/POD-1/OW/P/2025/6753/1] 
Central Board of Direct Taxes [F. No. 225/213/2024-ITA.II ] 
Central Board of Direct Taxes [Noti. No. G.S.R. 352(E) ] 
Central Board of Direct Taxes [Corrigendum Noti. No. G.S.R. 353(E) ] 
Central Board of Direct Taxes [Amendment in Notification No. G.S.R. 290(E) Noti. No. G.S.R. 

356(E) ] 
Central Board of Direct Taxes [Notification No. 49/2025 [IT (Nineteenth Amendment) Rules, 2025] ] 
Central Board of Direct Taxes [Constitution of Telangana State Pollution Control Boar Noti. No. S.O. 

2122(E) ] 
Central Board of Direct Taxes [Noti. No. S.O. 2137(E) ] 
Central Board of Direct Taxes [Noti. No. S.O. 2479(E) ] 
Ministry of Corporate Affairs [Circular No. 1/2025] 
Ministry of Corporate Affairs [Circular No. 2/2025] 
Ministry of Corporate Affairs [Noti. No. G.S.R. 357(E)] 
Ministry of Corporate Affairs [Noti. No. G.S.R. 371(E)] 
Ministry of Corporate Affairs [Noti. No. G.S.R. 426(E)] 
Ministry of Corporate Affairs [Noti. No. G.S.R. 427(E)] 
Reserve Bank of India [Noti. No. FEMA 23(R)/(6)/2025-RB] 
Securities and Exchange Board of India [F. No. SEBI/LAD-NRO/GN/2025/249] 

  
State Act   [2] 

Rajasthan Laws (Application to Sirohi) Act, 1953 
Rajasthan Agricultural Pests and Diseases Act, 1951 
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